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Contested Commercial Cases disposed during the Month: April, 2025
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Yes
. South 24 Parganas, Purba . . . ** pre-
1 Commercial Medinipur, Paschim 1 Misc. Arb (Com) Misc. Arb 02-12-2024 | Abanti Kumar Maity | SARBOJIT KRISHNA | 474750478 08-04-2025 127 institutaion Contested Na Na
Court at Alipore . (Com)/135/2024 Vs Raj Kumar Kaji BAGCHI .
Medinipur and Jhargram mediation falls
jurisdiction DLSA
EMAMI AGROTECH Yes
Commercial South 24 Parganas, Purba LIMITED Vs OM Satyabrata " pre-
2 . Medinipur, Paschim 1 MS (Com) MS (Com)/131/2024 22-04-2024 ty 9903806361 22-04-2025 365 institutaion Contested Na Na
Court at Alipore .. SHANTI Chakraborty .
Medinipur and Jhargram mediation falls
ENTERPRISES P
jurisdiction DLSA
MERLIN PROJECTS Yes
. South 24 Parganas, Purba . ** pre-
3 Commercial Medinipur, Paschim 1 Misc. Arb (Com) Misc. Arb 05-04-2024 LIMITED Vs Saptarshi Datta 9830025245 24-04-2025 384 institutaion Contested Na Na
Court at Alipore edimipur, : (Com)/97/2024 SINGHANIA MERLIN P .
Medinipur and Jhargram ESTATE mediation falls
jurisdiction DLSA
MOTILAL OSWAL
FINANCIAL dismissed on
4 Commercial | North 24 Parganas, Nadia, 1 Misc Arb (Com) 22/2024 20-12-2021 SERVICES DEBANGSHU DINDA | 623510251 02-04-2025 1199 days NA. Contest Sec 34 Arb and Nil Nil
Court at Rajarhat Howrah, Hooghly LIMITED (TM)
Vs Con Act 1996
PIYALI MITRA
MOTILAL OSWAL
FINANCIAL dismissed on
5 Commercial | North 24 Parganas, Nadia, 1 Misc Arb (Com) 23/2024 20-12-2021 SERVICES DEBANGSHU DINDA | 623510251 02-04-2025 1199 days NA Contest Sec 34 Arb and Nil Nil
Court at Rajarhat Howrah, Hooghly LIMITED (TM)
Vs Con Act 1996
PIYALI MITRA
PETNET
Radiopharmaceutical
Solutions Private
Commercial North 24 Parganas, Nadia, . Limited Sec 29A Arb and Con . .
6 Court at Rajarhat Howrah, Hooghly 1 Misc. Arb (Com) 125/2024 Vs NANDINI BHUNIYA 8777056820 03-04-2025 133 days N.A. Act, 1996 disposed off Nil Nil
EKO Diagnostic
Private
Limited
. . State of West Bengal . C . .
Commercial North 24 Parganas, Nadia, . Shourya Samanta and Restoration application is § "
7 Court at Rajarhat Howrah, Hooghly 1 Misc. Case (Com) 11/2024 15-09-2023 V.s ) Arindam Mandal 983250125 17-04-2025 580 days N.A. ALLOWED Nil Nil
STP Limited
YOUNG BENGAL
COOPERATIVE
. . LABOUR Sec 14 Arb and Con Act
8 COS::Z"]::;‘";LH thHi:’r:rg;gzsﬁad‘a’ 1 Misc. Arb (Com) 44/2024 30-01-2023 | CONTRACT SOCIETY ﬁi‘:{%gg 693215845 21-04-2025 812 days N.A. 1996 Nil Nil
y » Hooghy LIMITED ALLOWED
Vs
UNION OF INDIA
Astadurga
construction pvt
Commercial North 24 Parganas, Nadia. Itd . . Dismissed on . .
9 ; ’ 11/2024 13-09-2019 24-04-2025 2050 d:
Court at Rajarhat Howrah, Hooghly 1 TS (Com) / Vs Kanailal Mukherjee 983251254 ays No Contest Nil Nil
Vishnupriys Enclave
pvt Itd




Astodurga
construction pvt
Commercial North 24 Parganas, Nadia. Itd . . Dismissed on . .
10 ; ’ 6/2024 29-07-2019 24-04-2025 2096 d
Court at Rajarhat Howrah, Hooghly TS (Com) / Vs Kanailal Mukherjee 983251254 ays No Contest Nil Nil
Vishnupriya enclave
pvt Itd
. . MHPL INFRA JV I
11 Cofrotn;fll::frlhat Nort}l‘_li:r:g;‘;isﬁad‘a’ Misc. Arb (Com) 88/2024 30-04-2024 Vs AN;‘IJS'](;Q;AR 9555015212 20-04-2025 364 days N.A. Dlsgsjf::t on Nil Nil
y ) 008y RITES LIMITED
Districts of Paschim M/S VSAIPPL-PE-
. Bardhaman, Purba . SI(JV) and 3 ors. Vs Chandrachur
12 Coi‘r’ifl;r:;im Bardhaman, Bankura, M‘(’ggf; :;ercc‘:;l‘)‘m 1/2024 01-08-2023 EASTERN Chatterjee 722212222?:5 05-04-2025 613 days NO disposed off - -
Birbhum, Purulia and COALFIELDS Vs Pijush Kanti Das
Murshidabad. LIMITED
Distri £ Paschi SOUTH BENGAL
BISt;l}C‘tS o a;fl lljm Miscell STATE TRANSPORT | Mr. Kishor Dutta, Ld.
ardhaman, Purba iscellaneous
Commercial ’ CORPORATION Vs | Advocate General & | 9232558400 vs 11-04-2025 )
13 Court at Asansol E?:Ssjza;;?ji;:;: (Coﬁipl::iial) 2/2024 09-07-2024 NEW EUREKA Sayantan Mukherjee 9748365800 276 days NO Disposed of - -
Murs’hidabad TRAVELS CLUB A Vs
' PARTNERSHIP FIRM Mr. Rohit Das,
& Mr. Indradip Das
];ist;i}(its of Pa;ihli)m Miscell TSouth Bteélga_l Statt.e Mr. Kishor Dutta, Ld.
. ardhaman, Purba iscellaneous ransport Corporation
Commercial Advocate General & 9232558400 vs 11-04-2025
14 Court at Asansol Bérdhaman, Ba_tl]kura, Appeal. 3/2024 06-12-2024 Vs Sayantan Mukherjee 9748365800 126 days NO Allowed On Contest - -
Birbhum, Purulia and (Commercial) New Eureka Travels Vs
Murshidabad. Club Mr. Rohit Das,
& Mr. Indradip Das
Districts of Paschim ) RATAN PAUL Vs )
Commercial Bardhaman, Purba Miscellaneous UNION OF INDIA Krishnendu 9153053998 vs
15 Bardhaman, Bankura, Execution 16/2024 02-05-2024 Upadhyay vs 22-04-2025 355 days No disposed off
Court at Asansol . X . CPWD NIT X 9434346112
Birbhum, Purulia and (Commercial) Mousumi Ganguly
. DURGAPUR
Murshidabad.
Money suit,Title
suit, Commercial
Darjeeling ,jalpaiguri, civil suit, title suit,
16 Commercial coochbeher, alipur duar, 1 Money execution, Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil

Court Siliguri

north & south dinajpur,
kalimpong, Maldah

Misc. Arb.,Misc
case, Arbi.
Execution,
Misc(Judl.) arb. ,

Total : 15 Cases
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